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IA/ORDER

(Oral)
These four assessee’s appeals for assessmeat2#-03, 2003-04, 205-06

& 2006-07, arise against the Commissioner of Incoaxe (Appeals) Dhanbad’s
separate orders dated 02.08.2016 & 08.06.2017 ¢basse case Nos. 151,
152/DHN/2006-07, 247/DHN/2010-11 & 212/DHN/2008-08hvolving proceedings
u/s. 143(3) r.w.s. 147 of the Income Tax Act, 1961short ‘the Act’.

2. It transpires at the outset with the able #mst® of learned departmental
representative that the CIT(A) has passed his lappellate orderex partein all
three cases whilst affirming the Assessing Offieetr only taking recourse to sec. 148
r.w.s. 147 proceedings but also making various lidisance(s) / addition(s) on
merits.

3. | notice from a perusal of case file(s) that@&(A) has taken an adverse view
of assessee’s non-appearance on the last date avindpei.e. 01.08.2016 after
observing that he had been issued the relevantendated 08.07.2016. There is no
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indication in the case file(s) as to whether thel $ast hearing notice had actually
been served or not. | deem it appropriate in viéwhese clinching facts to restore
back the instant four appeals to the CIT(A) foreafr adjudication within three
effective opportunities of hearing.

4. These four assessee’s appeals are acceptetatistical purposesA copy of

instant common order be placed in the respective case file(s)

Order pronounced in open court at the closeeafing on Wednesdag"

March, 2020
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